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lt is hereby made clear that if the parties failed to adhere to the Consent Terms

a ived at between the parties, the Financial Creditor is at liberty to approach this

Bench on the same cause o{ action.

V. NALLASENAPATHY
Memtrcr (Technical)

Encls: Consent Tems.

B.S.V. PRAKASH KUMAR
Member 0udicial)
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